
THE NATIONAL COMPANY LAW TRIBUNAL, MUMBAI DIVISION - I,
MUMBAI

MA24312018
rN cP (tBl-727 I &BCt(MBl2()t7

CORAM : SHRI B.S.V. PRAKASH KUMAR, MEMBER (J)
SHRI RAVIKUMAR DURAISAMY, MEN4BER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL

COMPANY LAW TRIBUNAL ON 11.05,2018

NAME OF THE PARTIES: UNiON BANK Of INdiA

v ls,

Paramshakti Steel Ltd.

INSOLVENCY & BANKRUPTCY CODE, 2016

ORDER
11. MA 243/20 8 rN CP fiB\-72711& (MB/2017

At request of the parties, list this Application on 21.6.2018.

RAVIKUMAR URAISAMY B,S.V. PRAKASH KU R

Member (Technical) Member (Judicial)
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